IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 3 HYDERABAD BENCH

AT HYDERABAD
0.A,No, 880/93 Date of Order: 2,8,1993
BETWEEN :
Smt. M.Samanthaka Mani -~ Applicant,
A NND

Regional Pirector, :
Bmlovees!..fragaciaoaa, -= Respondent, -
Counsel for the Applicant s Mr,B.S,Rahj
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Order of the Single Member Bernch delivered by

Hon'ble shri T.cuandrasekhara_keddy, Member (i1

This is an application filed under Section 19

of the Administrative Tribunals Act to direct the

respondent to step up and refix the pay of the applicant

a@s UDC equal to the pay of his junior Shri P,K.R, Murthy
and to pay arrears of pay and allowances and to pass such
other order or orders as may deem fit and proper in the

circums tances of the ¢ ase,

The facts giving rise to this O.,A, in brief

are as follows:-
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2. The applicent joined the service of ESIC

as lower Division Clerk on 6,11,1975 in A.P. Region

on basic pay Of Rs.260/- PM, One P.K.R.Maxthy joined
service in the same organisation (ESIC) as L.D.C, on
regular basis on 28,4.1976 on the same basic pay of

Rs, 260/~ PM, The anlicant was promoted a&s U,D.C, on
regular basis on 18,7.1981, Whereas the said P.K.R.
Murthy was promoted as U,D.C. w,e.f. 18.7,1981, As
per the gradation list of & A.P. Region as on 31,12,91,
the applicant is shown at Serial Number 39 whereas

the said P.K.R.Murthy is shown at Serial Number 40.
According to the applicant the pay of P.K.R,Murthy had
been fixed at a higher rate than that of the applican§
on the ground that P,K,R.Murthy had been @f'f'fc_iﬁiﬁ&)

as uU.Db.C. earlierithan the applicant on adhoc basis,
S0, in view of this anomaly and as the applicant is

drawing a lesser pay than that of his junior P.K.R,

already indicated: above,

3.' Today we have heard Mr,B,S5.Rahi, Advocatefor

the applicant and ME,N.R,Devraj, Standing Counsel
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4, 0,A,574/92 and other OAs had been filed
by other employees working in BESIC., The said 00.A,

574/92 by a judgement dated 7.12.1992 had been disposed
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Ak rvim i den  de b mOmAmAant .

,As'tbe presentjOA is identical in all respects to
the o.A.svg/gz‘ #fhe applicant herein is also entitled

to the benefit of judgement in 0.A,574/92 datéd 7,12, 92
Hence this O,A} 15 also Qisposed Or RY gaving cie

same direction$ as given in 0,A.574/92,
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5. In the result, the respondents are i
directed to step up the pay of the applicant on
par with mis junior P,K.R.Murthy in the post of
u.bD.C. w,e,f, 18,7.1981 and grant all notional’

A T
benefits in the post of U.,D,C. and the other
post/posts to which the applicant‘las promoted,
Further, we direct-the respondents to grant act®al
monetary benefits to the applicant w.e.f, 2&.7.1992
thch is one ye?r prior to the filing of this 0.A,
Q.A. is allowed‘. acéordingly. The other reliefs with

iegard to payment of interest etc,, are rqgused.

The parties shall bear their own costs,
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Dated : 2nd August, 1993 M =
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(Dictated in Open Court) parqney Reg! rar (

1. The Regionalgtirector,

Brployees' State Insurance Corporation, Hyderabad.
i sd ‘
. One ch to Mr,B.S.Rahi, Advocate, CAT.Hyd,

wne ¢ LU Sk elvene b vaa gy,

To

Nl e At ol N P T K & e Waag wy

. One copy to Library, CAT.Hyd.
5. One spare copy.
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TYPED BY
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IN THE CENIRAL ADMINISTRATIVE TRIBUMNAL
HYLERABAD BENCH AT HYDERABAD

THE HON'BLE M:.JUYTICE V.NBELADRI RAO
VICE CHATRMAN

Ab

THE HOW'BLE MR.AJB.GOKTHY 3 MEI"EER(A) :

AND
THE HON'BLE MR.T.CHANDFASEKHAR REDDY
MEMBER( JUDL )

24D

THE HON'BLE P.T.RTRUVENGADAM::M(A)

) rd
Dated: L. - B -1293
) R ' - ' CRDER/JUDGMENT:
I ' _ ‘;.A/R.A/C aaa, T
| " ' = $. -
.'in
. 0. 4. No. ‘9 30 ]QS
l T.A.No, - : (w.P, )
Admitted and Interim directiong
issded,
Allcwed
e
. Dispgsed »~f with directions
| Dismfssed
F : ’ ' * Dismfissed as withdrawn

Disnlissed for default,
Re jected/Ordered

r No crder as to costs. A
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